
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A. No.4287/2016 
M.A. No.3838/2016 

 
Friday, this the 23rd day of December 2016 

 
Hon’ble Mr. Raj Vir Sharma, Member (J) 

Hon’ble Mr. K.N. Shrivastava, Member (A) 
 

 
1. Mrs. Naseema, Teacher, age 43 years 
 w/o Mohd. Rais Khan,  
 r/o H.No.876, Street No.30/3 
 Jafrabad, New Seelampur 
 Delhi – 53 
 
2. Mrs. Rehana, Teacher, age 40 years 
 w/o Mr. Jeaur Rehman 
 r/o H.No.1094, Gali No.39/1 
 Near Kuan Wali Masjid, Jafrabad 
 Seelampur, Delhi – 53 
 
3. Mrs. Khadija, Teacher, age 40 years 
 w/o Mohd. Feroj 
 r/o B-46, Welcome 
 Seelampur, Delhi – 53 

..Applicants 
(Mr. Saber Hussain, Advocate) 
 

Versus 
 
 
1. Govt. of NCT of Delhi 
 Through Chief Secretary 
 Delhi Secretariat 
 IP Estate, New Delhi – 2 
 
2. Directorate of Education 
 (Through its Principal Secretary) 
 Govt. of NCT of Delhi 
 Delhi Secretariat, IP Estate 
 New Delhi -2 
 
3. Urdu Academy 
 Through its Secretary 
 CPO Building 
 Kashmiri Gate, Delhi – 6 
 
4. Sir  Syed Memorial School 



2 
 

 (being run by Sir Syed Educational & Social Welfare Society) 
 (through hits President Md. Yusuf Hussain) 
 C-24, Welcome, Seelampur-III 
 Delhi - 53 

..Respondents 
 

O R D E R (ORAL) 
 

Mr. Raj Vir Sharma: 
 
M.A. No.3838/2016 

 M.A. seeking joining together in a single petition is allowed. 

O.A. No.4287/2016 

  
 At the very outset, learned counsel for applicants submitted that the 

representation of the applicants dated 01.12.2015 (pages 20 to 22 of the 

paper book) is still lying un-decided with the respondents. He further 

submitted that the applicants will be satisfied if a time bound direction is 

given to the respondents to decide the aforementioned representation. 

 
2. In view of the submission of the learned counsel, without going into 

the merits of the O.A., we hereby direct the respondents to decide the 

aforementioned representation of the applicants within a period of two 

months from the date of receipt of a copy of this order.  

 
3. The O.A. is accordingly disposed of at the admission stage itself. No 

costs. 

 
 
( K.N. Shrivastava )                          ( Raj  Vir Sharma ) 
   Member (A)                  Member (J) 
 
December 23, 2016 
/sunil/ 


